FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF [NAME OF CORPORATE DEBTOR]

RELEVANT PARTICULARS
1. | Name of corporate debtor
G.S. Constro & Infra Pvt. Ltd.
2. | Date of incorporation of corporate debtor 12-10-2010
3. | Authority under which corporate debtor is | Registrar of Companies, Maharashtra,
incorporated / registered Mumbai
4. | Corporate Identity No. / Limited Liability | U45202MH2010PTC208912
Identification No. of corporate debtor
5. | Address of the registered office and principal
office (if any) of corporate debtor 301, 3rd Floor, Divine Tej, Thatte Marg,
Opp. Kilbill School, College Road, Nashik
- 422005
6. | Insolvency commencement date in respect of | Insolvency = commencement  date s
corporate debtor 27.10.2023 wherein copy of NCLT order
received from Hon’ble NCLT on
27.10.2023.(Order passed on 20.10.2023)
7. | Estimated date of closure of insolvency | 17-04-2024
resolution process
8. | Name and registration number of the insolvency | Mr. Sanjay Kumar Lalit
professional acting as interim resolution | IBBI Registration No: [IBBI/IPA-002/IP-
professional N00760/2018-2019/12370
9. Address and e-mail of the interim resolution | Flat No 1904, Building Northside,
professional, as registered with the Board Hiranandani Meadows, Off. Pokhran Road
No. 2, Near Kashinath Auditorium, Thane
(West)-400610
Email: cirpgsconstroinfra@gmail.com
10. | Address and e-mail to be wused for|Flat No 1904, Building Northside,
correspondence with the interim resolution | Hiranandani Meadows, Off. Pokhran Road
professional No. 2, Near Kashinath Auditorium, Thane
(West) - 400610
Email: cirpgsconstroinfra@gmail.com
1. | Last date for submission of claims 11-11-2023
[14 days from the receipt of copy of order]
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and Web link:
(b) Details of authorized representatives https://www.ibbi.gov.in/home/downloads
are available at: Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench in CP (IB)
26/MB/2023 has ordered the commencement of a corporate insolvency resolution process of the G.S.
Constro & Infra Pvt. Ltd. on 20.10.2023 [Copy of order received on 27.10.2023].

The creditors of G.S. Constro & Infra Pvt. Ltd., are hereby called upon to submit their claims with proof
on or before 11th November, 2023 to the lnterim resolution professional at the address mentloned

against entry No. 10.

Inf:oivmrw P o.t

IBBI Regn, No.- IBBI/IPA-00?

Ve
Sanjay Kumar Lgtgb\m—)




The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

The claims may be submitted in their specified forms. Form B - Operational Creditor (Other than
Workmen/Employee); Form C - Financial Creditor; Form CA — Financial Creditors in a class: Form D-
Workmen/Employee: Form E - Authorized Representative of Workmen/Employee; and Form F Other
Creditors. Copy of the above Forms can be downloaded from https://ibbi.gov.in/downloadform.html.
Submission of false or misleading proofs of claim shall attract penalties.

Sanjay Kumar L:zl:t
Insolvenc yDn‘r] >
/i IBB! Rean. No.- IBBIIPA-002/IP-N(

2018-2016/12370

Name a#id Signature of Interim Resolution Professional : Sanjay Kumar Lalit- IBBI Registration No:
IBBI/IPA-002/IP-N00760/2018-2019/12370 & AFA No. No: AA2/12370/02/131123/202299 valid up
to 13-11-2023

Date and Place :28.10.2023, Mumbai
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BJP INVOKES CANDIDATE'S TIES IN INDORE, CONG FOCUSES ON LOCAL ISSUES

Vijayvargiya settles in for fight in MP

BJP will count on
general secy’s help
Malwa Nimar

ANAND MOHAN J
Indore, OCTOBER 27

BJP NATIONAL GENERAL
SECRETARY Kailash Vijay-
vargiya is preparing for the
unexpected Assembly elec-
tion he finds himself in,
armed with fistfuls of mithai.
Party workers gathered at a
Dussehra Milan event in
Indore’s Mahavir Bagh
Wednesday are greeted per-
sonally by the 67-year-old
with a sweet placed in their
mouths.

The six-time MLA knows
the virtue of patience, as he
feeds the sea of workers, lis-
tens to their grievances, even
cracks a joke.

Now, he needs this for-
bearance more than ever.

After the BJP named Vijay-
vargiya along with three
Union ministers and four
MPs for the Madhya Pradesh
Assembly elections, the 67-
year-old admitted he was
“shocked”.Some of it presum-
ablylinked to the fact that the
ticket to him closed the door
on his son, Akash, the sitting
MLA from Indore-3.

Vijayvargiya seems to have
reconciled since. The leader,
credited with playing a cru-
cial role in BJP win in several
states is now plotting his own
and, via that, reclaiming the
Malwa Nimar region for the
party.

Whoever holds swayin the
region’s 66 seats generally
goes on to form the govern-
ment. In 2013, the BJP had
won 57 seats in the region.
But in 2018, when the Con-
gress won with a thin major-
ity, 36 of the 66 seats went to
the party.The BJPwon 28.

While Vijayvargiya clearly
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Vijayvargiya hints his political ambitions remain. ‘Party will
give other responsibilities.’ FACEBOOK

W

hopes his feats will carry him
through, sitting Indore-1
MLA Sanjay Shukla of the
Congress s telling voters that

the BJP leader is a guest and
positioning himself as the
son of Indore.

Scoffing at this, Vijay-

Cong names 19 more for Rajasthan;
win some, lose some for Gehlot

HAMZA KHAN
Jaipur, October 27

THE CONGRESS ON Thursday
declared its third list of candi-
dates for Rajasthan,announcing

Of the 19, Congress or its
allies have sitting MLAs on
14. With Thursday’s list,
Congress has announced
95 candidates out of 200

vargiya says to The Indian
Express: “I have been the
mayor of Indore, a six-time
MLA. If he (Shukla) doesn’t
know that I am from Indore,
there can’t be bigger igno-
rance.”

He has indicated that his
larger political ambitions
remain intact.“Iwill get other
important responsibilities
from the party,” Vijayvargiya
saysatevents,and adds thatit
won’t be fun if he wins by a
mere 500-1,000votes.“Iama
horse that runs the more you
feedit,”he says,adding that he
enjoys the faith of both the
party workers and public.

Around 3 km away, at
Shakti Nagar temple, Shukla’s
Jan Sabha is a much quieter
affair. Sitting on the ground,
Shukla is having puris. This
down-to-earth demeanour
and personal connect with
voters are Shukla’s USP.
Before Vijayvargiya was given
the ticket,he had touched the

elder BJP leader’s feet when
sharing the stage with him.

“There is no challenge,”
Shukla insists. “I am the son
of Indore. I’ve served for five
years... Beta hi jitega, neta
nahin (The son will win, not
the politician).”

The Congress van in the
area blares the Bollywood hit
‘Tum toh thehre pardesi,
saath kya nibhaoge (You are a
stranger,howlongwill you be
around)’.Shukla is hoping the
focus on hyperlocal issues
clicks, and recently sought a
halt to Indore’s nightlife.
“After 12, nothing should be
open,” he says.

In the Banganga area,
most residents have their
own Sanjay Shukla story.
Shyam Solanki, 70, a tailor,
admires “Shuklaji” for how
approachable heis.“He passes
by my shop and greets me
every morning.” But, he adds:
“We are Sanghi... My vote will
always be for the BJP”

decision on whowould lead the
government.

He was addressing a press
conference at the AICC head-
quarters in Delhi, held in the
wake of the Enforcement Direc-

asserted thatitwasinthe past.“I
was told by (Congress president
Mallikarjun) Khargeji, ‘Sachin
we have to move forward, so for-
getthe past,forgetwhateverhas
happened and let us move for-
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Motica is heneby given that the National Company Law Tribunal, Mumba: Banch in CP {18)
PE/MBS2023 has orderad the commencement of & corparale msohenty resolulion procaess
of the G.8. Constro & Infra Pyl Lid. on 20.10.2023 [Copy of order received on 2710202 3]
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The financial creditors shall submit their claims with proof by electronic means onde, All other
creditars may sulamit the alaims with prood in persan, by post or By electranic means,

The ciaims may be submitied in their specified forms. Form B - Gperational Craditor (Other
than Workman/Emploves); Form © - Financial Craditor; Form CA - Financial Creditors ina
class: Form Do Workmen/Emploves: Form E < Authorired RBepresentative of
Warkmen,/Employes; and Form F Dther Creditors.

Copy of the above Forms can ke downlpaded from https:/fibbi gowing downlosdform. htm
Submission of false or ﬂ‘lHlHﬂil‘lg |:|'I'M'f! of claim shall attract panalties.

Mame and Signature of Interim Reselution Professional : Sanjay Bumar Lalit

IBBI Registration Nad EBE|APAGO2 AP NOOTED 2008 2019/ 12370

SAFA Mo Mo AR/ 12370/ 02/ 131123,/ 202299 valkd up 10 13-11-2023

Date and Place: 28.10.2023, Mumbal

Phoenix ARC Private Limited :

CIN: U67190MH2007PTC168303
Regd. Office: Dani Corporate Park, 5th Floor, 158, C.S.T Road, Kalina, Santacruz(E), Mumbai - 400098
Tel: 022- 6849 2450, Fax : 022- 6741 2313 Email: info@phoenixarc.co.in Website: www.phoenixarc.co.in

E - AUCTION
SALE
OF ASSETS

~Inexercise of the powers under the Securitisation and Reconsiruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESTAct) & of Security Inferest
(Enforcement) Rules, 2002 (RULES) and pursuant to the possession of the secured asset of the borrower/guarantors/mortgagors mentioned hereunder vested with the Authorised
Officer under the said SARFAESI Act and RULES for recovery of the secured debts, the Authorised Officer has decided to sell the secured assets by auction sale.
Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under mentioned properties mortgaged/hypothecated to Phoenix
ARC Private Limited acting in its capacity as Trustee of Phoenix Trust FY 18-8 (Phoenix) pursuant to assignment of debt by Janata Sahakari Bank Limited (Assignor Banks)
in favour of Phoenix vide Assignment Agreement dated 26.03.2018 will be sold on “AS IS WHERE IS, AS IS WHATEVER THERE IS AND WITHOUT RECOURSE BASIS” condition,
by way of “online e-auction” for recovery of dues and further interest, charges and costs etc. as detailed below in terms of the provisions of SARFAESI Act read with Rules 6, 7, 8
& 9 of Security Interest (Enforcement) Rules, 2002) through website hitps://www.bankeauctions.com as per the details given below:

19 names, including that of a e torateactionagainstseniorCon-  ward'..I have moved forward.”
sitting minister,and some Inde- : : gress }eaders 1n' Rajasthan, The 1? names an.nounc.ed Details of Assignment: ASSignor Bank- Janata Sahakari Bank Limited, Pune; Trust - Phoenix Trust FY 18-8; Date of Assignment — 26.03.2078
pendent and former BSPMLAs  ters Shanti Dhariwal and including Gehlot's son.Asked — Thursday include Cabinet min- Demand Nofice: Date of notice - 09.07.2075; Amount - Rs. 28,91, T1,228.947-as on 30.06.2015 all along With TUTUTE INTETest at contractual rate on the aforesaid amount
who have helped the Ashok MaheshJoshi,and Dharmendra about Gehlot’s statement last  ister Ramesh Chand Meena, with effect from 01.07.2015 with future interests, charges, costs and expenses till realization.
Gehlot government through Rathore, the Chairman of week indicating that he who has been retained from Description of Movable Property: List of Machineries as listed in AnNexure I Which 1s situated at Survey No. 16476 (PT), 1272 and 163/A76 (PT), Near Hotel Pariwar Garden
several crises. Rajasthan Tourism Develop— expectedtoretum asCM should Sapotra.Wajib Ali and Lakhan situated on National Highway No.3 at Village Asangaon, Taluka Shahapur, District Thane, Maharashtra- 421601
Of the 19’ Congress or ltS ment Corporation. the COIlg]fESS Win, PllOt said: Sil’lgh,WhO had joined the Con- Possession details:- In physical possession ot Fhoenix | Date and Time of Inspection of Property:- Un kequest
. e . e 1: « . Reserve Price:- Rs. 20,50,000/- (Rupees Twenty Lakhs Fifty Thousand Only) (Excluding[ Earnest Money Deposit:- Rs. 2,05,000/- (Rupees Two Lakhs Five Thousan
al}llles have sitting MLAs on 1;1. With T}lllursday S hst:jl the Wlﬁtll;e §audf \}/:r.ould haye beer; gress frgr? the ];SI} have bebeln GST and applicable taxes) Only)
There are BJP MLAs in the Congress has announced 95  onthebasisothisexperienceof  retained from their Assembly EMD Remittance Details: Bank Account—"PHOENIX TRUST FY T8-8 Current Account: 3711968674, Kotak Mahindra Bank Limited, Branch: Kalina, Mumbai, TFSC Code:
remaining five seats. candidates out of the total 200.  decades... After the partywins, seats of Nagar and Karauli, KKBK0000631
Incidentally, three Gehlot Inanechoofthecontinuing AICCleadershipwill speakwith  respectively. ncremental Value:- Rs. 10,0007~ (Rupees Ten Thousand Only) & in such mulfiples| Last date for submission of EMD - 16.17.2023 (Thursday) before 6 PM
loyalistsand heavyweightswho  undercurrent of tensioninthe theMLAsthatarevictoriousand MLA Shobharani Kushwah, Date & Time of E-Auction - 17.11.2023 (Friday) between 12:00 Noon fo 1:00 P.ML. Link for Tender documents: https://phoenixarc.co.in?p=1095
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R ) . ” ) .
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a high command directive do  collective objective was to win Asked about the 2022 inci- Dholpur seat. Kushwah was No perTagging/ | /Brand/| in No perTagging/ | /Brand /| in
notfigureintheparty’sthirdlist ~theAssemblypolls,and thatthe  dent specifically, Pilot said that  expelled bythe BJPinJune 2022. L) | R "gyl-’;':;'e'l’)‘t*;:ﬁ“ DENIN HIics:
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_ 2 [ Tnduction Motor T5HP - T 2076| | 37| FLL Gontrofler - - 17 2013
o 37| Tnduction Motor TO0HP - T 2076| | 38| Pefton Wheel = = 1 -zrrraJ
A bltte]_‘ ]_‘epeat Of AUTOMOTIVE STAMPINGS AND ASSEMBLIES LIMITED 4| Stand with Conveying Attachments : T 1T Z0To| {E] WONGOIOCK Brower UZ5 P S L
Regd Office: TACO House, Plot No. 200B FPNDBS, V. G. Damle Path, Off Law College Road, ° E(l)gngihs?[ﬁ;[gw(l)%klllnogp['\)/gcglrggr ' = ~ASHOK™| 2| 2016 3(1) Elpe Wrench 1f5 l igl?
2 O 197 Fa].’m ers Erandwane, Pune: 411004 | Email : cs@autostampings.com | CIN: L2BS32PN19S0PLCO16314 Extruders and Rolling Aftachment ! nge"vrv‘e;wer i i ol ek
° EXTRACT OF UNAUDITED RESULTS 6 | VMonofayer Blown FTm Waking Machine| 250 Kgs. Per | ASHOK | T | 2076| —zirapies—Set-LGmsiim - - 10013
FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023 Hour -
th t t e 7 [ PP Sheet Cooms = Shreey 2 120761 [_44] M> oharts 29 RgS. L) AUk,
rea en (0 — Kbilelh sl 8 | Air Compressor with Storage 75HP - 31 2073] |_*°[ Mo ohails 29 Rgs. ) 212Uy
" Quarter Ende Half Year Ended Cylinder 500 Litres 46 ™IS Guard - - T 2073
< Na. Pariculars Soph M Y| BRpL-I0IOTT | Sopt N, 2RED 9 | Air Compressor Baseframe with = - 1-172076| | 47| MS Guard - - T 2073
enter le (Unaudited] | [Unaudited] | [Unaudited) 500 Litre Cylinder 28 ONJOFESWitch - - T 0073
1. | Total income (Operations & Dihers) 21,231 560 21 646,51 431643 10] Goods Lt _ et - | 1| 2015] 749 Blower with Piping Mnifold & Wotor - - 2 2073
o 2. | Net profil (loss) for e petiod [efore (. exceptional and | 388,50 761 111 117 CGarry Bag Punching Machine - Vrunda | 2 | 2013| [750( Shafting for PP Sheet Rolls 25 Kgs. - 772073
agaln St I{CR | o extraordinaey tems) Enterprise ||| "51| Scrap Parts packed in Sacks--Set- - - T 2073
3| Met profil for e perod aller bax [after exceptional and | 9850 21761 781,11 12] Electric Fanels ou0 AVIFS i i I Lumpsum
| o extragrdinary items) 13| Automatic Carry bag Sealing Machine | - - 2 | 2U16| 59 VIS Die 100 Kgs. = T 12013
4 | Total comprehenshe income far the pedod |isomprising prafit/ 395,70 200,41 77548 14| Automatic Garry Bag Making ol-0d0, serial|  CUOSMOU 2 | 2010| =531 Flexo Printing Press for PP Fabric _ Polygraph| 1 | 2013
| (iozs) for the peried [after tax) and atter comgrehensive Machine N0.1996 =11 WS Wheel - - 11 2013
| income {afier tax] 15| Automafic Carry Bag Making Machine - ACPL 3| 2016
& | Enquity share captal {Face value INR 101 gach) 1,566.44 1,556.44 1.586.44 16 | Electric Board with 5 MCB | - - T 12073 99| Blower with Vent Luct & Motor o HP - ¢ | 2013
| R suckating iovaialnt beenis = - = 7 ONOFF Sele TS ] o3 |_56| Mono Block Blower-Motor JHP - 11 2073
7. | Eamings | |Loss) per share (of INR 10V each) (ned arnusised) 18T SCRAP MACHTNES—Small Wixer & Wi - - 2073 57| Carry Bag Die Punch - - 301 2013
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1. Theabowa unaudited financiel resulis have bean reviewad by the Audil Commities and approvad by the Baard of Direchars of 59| Unidentified Machine-Solid ] Vs—-D Feet X715 = 19073 00| Stools 2 Feet High ) 15 2013
the Company at hair respactive mestings held on Oclobar 26, 2023, Feet X 1 Metre 61| MS bed Steel-50 Kgs. - 3| 2013
2 The abeede is an extrac af the delailed farmad of quartady and hall vaarly unaudiled Snancial rasulls fied wilh the Stock 62| Water Cooler 40 Litre - 11T 2076
Exchanges under Regutation 33 of the SEBI {Listing Obligatons and Desclosure Requirements) Reguiations, 2015, The ull gy Transformer 15 KVA _ J[f 207 63| Refrigerator 200 Litres | Kelvinator| 1 | 2013
5 !'-:m'nat::flr'e_nuarlerr_.'amhaﬂ','ear} .|ra:|n:r!a-:1‘nar'-:alres.unalaa'.*alﬁmannShr.kEMarqa'n'ensnﬁ-:mm.hmnjla.mn.' 24| Transformer BOX 15 KVA I - 112013 R 9 Tl 073
a ,_51 | wiwew.nseindia.com) ard on Company's website www.aulostampings.com By order of e Board = Onidentiied Machine-Hollow V53 Feet X 1 - 19073 64| Reception lable s s
for AUTOMOTIVE STAMPINGS AND ASSEMBLIES LIMITED Feet X 1 Metre 65| Wating Room fable ofeetx2lrest - LE K
=1 W9 Arvind Goel 26| SS 304 Weighing Balance 50 Kgs. - 2| 2013| | 66| Sofa 2 Seater i 1] 2013
~ it ' _l Place : Puna _ Chairan 57| Electric Box-Push Bufton T . 1 111073 | 67| Office Table 4 Feet x 2 Feet - 51 2013
He e s Date : October 26, 2023 ATATA Enterprise DIt 2300615 58 Tnduction Mofors monoblock with 5HP - 4 12013] | 68| Cup Boards 3 Doors - o | 2013
Sitting MLA from Gajwel, CM also in race Bongflioli Gear Box 69| Table in Director Cabin 6 Feet x 3 Feet - T 2073
! = 29| Air Compressor with Storage 7.5HP - 1 | 2013| | 70] Side Table 3 Feet x 2 Feet - 11 2013
from Kamareddy H H H Cvlinder 500 Lit
U.P. Power Corporation Limited g oytindor 00 Lires - | [ 71| Offce Tae rside Cabn TFeetx2Fee] - T 2013
; Ir blower lor venting - 72| Conference Table 8 Feet x 3 Feet - 11 2013
Govt. of Uttar Pradesh Undertakin .
SREENIVAS JANYALA ( 9) 37| Hopper Loader for PP Chips | : SSPT | 1 | 2073| 75/ Chairs : . 1072073
Hyderabad, October 27 Power Management Cell SLDC Campus, 32| Shafting for PP Sheet Rolls 50 Kgs. - 5| 2073| (~74{ Ceiling Fans T - 55013
Vibhutikhand-Il, Gomti Nagar, Lucknow-226010 33| MS Scrap-Lumpsum 100 Kgs. - 1| 2015| 75/ Table inside Security Cabin 3 Feet x 2 Feet - 1772013
. .. d attached
and Telangana Chief Minister KChandrashekar

PROCUREMENT OF POWER ON SHORT-TERM BASIS THROUGH TARIFF
BASED COMPETITIVE BIDDING PROCESS 1,

(Revised guide lines for short term procurement of power notified
by the Ministry of Power vide resolution dated 23.02.2022)

Tender Specification No. 24/DEEP/PMC/2024

Uttar Pradesh Power CorporationLimited (UPPCL), a Govt. of Uttar Pradesh Enterprise, incorporated
under the Companies Act, 1956 and having its registered office at Shakti Bhawan, Ashok Marg, Lucknow
- 226001 intends to buy Firm Power, for the monthof April-2024 to September-2024 under Short Term
basis. Trading licensees/ Generators/State utilities/CPPS/Distribution licensees/SEBS, across the country
may offer power, from one or more than one source subject to condition that offers from each source shall

Terms & Conditions:

The Auction Sale is being conducted by the Authorised Officer under the provisions of SARFAESI Act with the aid and through e-auction. Auction/ Bidding shall be only through

“Online Electronic Mode” through the website hitps://www.bankeauctions.com M/s. C1 India Private Limited is the service provider to arrange platform for e-auction.

2. The Auction is conducted as per the Terms and Conditions of the Bid Document and as per the procedure set out therein. For detailed terms and conditions of the
sale the bidders may go through the website of Phoenix, www.phoenixarc.co.in and the respective links mentioned in each of the ltems herein above as well as the
website of the service provider, www.bankeauctions.com for bid documents, the details of the secured assets put up for auction/ obtaining the bid form.

3. The bidders may participate in the e-auction quoting/ bidding from their own offices/ place of their choice. Internet connectivity shall have to be arranged by each
bidder himself/itself. The Authorised Officer/ Phoenix/ service provider shall not be held responsible for the internet connectivity, network problems, system crash
down, power failure etc.

4. For details, help, procedure and online training on e-auction, prospective bidders may contact Mr. Hareesh Gowda of M/s C 1 India Private Limited, Contact

Number: 91-124-4302020/2021/2022/2023/2024, 91-9594597555/07291981124/25/26, Email ID: support@bankeauctions.com

Rao may find himself facing T Srinivas and K
Rameshwar,among other farmers from Linga-
pur, in his Kamareddy constituency come
November 30.

Srinivas and Rameshwar are members of
the Kamareddy Farmers’Joint Action Commit-
tee (JAC), which is angry over a master plan of
the Kamareddy municipalitywhich envisaged a
project under which farmers would have lost

) not be less than 50 MW, as per the details given below:-:- 5. Bidders may also go through the website of Phoenix, www.phoenixarc.co.in for verifying the details of the secured asset put up for auction/ obtaining the bid form.
theirland. - Submission Of | Submission | Opening | Opening 6. The e-auction will be conducted on the date and time mentioned herein above, when the secured asset mentioned above will be sold on “AS IS WHERE IS, AS IS
The draft plan has already been scrapped. Duration |Quantum|  EMD BG of RFP-Bid | of RFP(Non|  of IPO/ WHATEVER THERE IS AND WITHOUT RECOURSE BASIS” condition. . , :
However. at least a hundred farmers who are Period (inHrs) | (in MW) | in the Office of | (Non financial _financial Start of 7. All the intending purchasers/ bidders are required to register their name in the portal mentioned above as hitps://www.bankeauctions.com and get user ID and
. ’ . CE(PMC), UPPCL| Bid & IPOS) Bid) o-RA password free of cost to participate in the e-auction on the date and time as mentioned aforesaid.
with the JAC have said they are ready to contest ’ 8. For participating in the e-auction, intending purchasers/ bidders will have to submit the details of payment of refundable Earnest Money Deposit of 10% of the Reserve
against the CM to ensure there isno such future 01.04.2024 to | 00:00-05:00 | 700 EIUIC[? of thtt_a Se((:jurgd asslettalodng with ct(])pies % _t(rj]g PANCARD, _Bo(ajirtd Rezolt_lttions intcagﬁll (I))f Cfompanﬁ/ aPEhA?EressdP([og?f 3?1 or befot)re the Last date for submission of
: _ 30.04.2024 | 19:00-24:00 1100 mentioned above. Intending purchasers/bidders are required to submit separate s for each of the ltems detailed herein above.
developmentplan causn%g}llosg offlandto farlm 01.05.9024 to | 00:00-05:00 1000 9. The successful purchaser/ bidder shall deposit the 25% (inclusive of EMD) of his/ its offer for each of the Item by way of RTGS/NEFT to the account respectively
ers.<InJanuary,as part ot the dratt master plan Py : : mentioned hereinabove on the date of auction mentioned above or not later than next working day before the closure of banking hours, which deposit shall have to be
Y . . 31.05.2024 [ 19:00-24:00| 1400 h Ve . , ; . . \
of the Kamareddy mumClpahty, an industrial " 01.06.2024 10 | 00:00-05:001 1800 13.41.2023 confirmed by Phoenix, failing which the sale will be deemed to have been failed and the EMD of the said successful purchaser/ bidder shall be forfeited.
zone was proposed, taking over at least 1,210 30.06.2024 1800400 5500 08.11.2023 08.41.2023 | 10.11.2023|  (11:00) 10. The EMD of all other bidders who did not succeed in the e-auction will be refunded by Phoenix within 72 hours of working days from the closure of e-auction. The
. . : : o o o : EMD shall not carry any interest.
acres ?‘fagﬂCUIt}Hal !and sp}'ead over sevenw.l— 01.07.2024 t0 | 00:00-05:00 1100 (17:00) (17:00) (13:00) 13-11‘1_-3823 11. The balance amount of purchase consideration shall be payable by the successful purchaser/ bidder on or before the fifteenth (15) day of confirmation of sale of the
lages.“KCR says ‘Abki baar kisan sarkar’, but his 31.07.2024 19:00-24:00 1700 (14:00) said secured asset or such extended period as may be agreed upon in writing. In case of default, all amounts deposited till then shall be liable to be forfeited.
government is making plans taking farmers’ 1 01.08.2024 to | 00:00-05:00| 850 12. For inspection of the property/ies or more information, the prospective bidders may contact Mr. Mahesh Malunjkar/Mr. Ajit Kewin, at abovementioned address or
land” Srinivas says 31.08.2024 [99:00-24:00 1800 mahesh.m@phoenixarc.co.in/ajit.kewin@phoenixarc.co.in(email) or on 09920381684/07506994818 (mobile).
T’h AC i d. di that the CM 701.09.2024 to | 00:00-05:00 1000 13. At any stage of the auction, the Authorised Officer may accept/reject/modify/cancel the bid/offer or post-pone the auction without assigning any reason thereof and
e JAC is demanding tha e 30.09.2024 19:00-2400 2000 without any prior notice.
announce at a publlc meeting at Kamareddy , : : L . 14. The successful purchaser/bidder shall bear any statutory dues, taxes, fees payable, applicable GST on the purchase consideration, stamp duty, registration fees, etc.
that the plan has been shelved and give an Request for Proposal’ Activation of Event shall take place on 30-10-2023 and are to be submitted on that is required to be paid in order to get the secured asset conveyed/delivered in his/her/its favour as per the applicable law.
assurance that there will be no new master plan ﬁ;gfedéﬂgeﬁorta' (DEEP) in two parts i.e. “Bid Part-l (Technical Bid)" & “Part-Il (Financial Bid) 15. The payment of all statutory/non statutory dues, taxes, rates, assessments, charges, society dues, fees etc. owing to the property during any time, shall be the sole
. . ’ : o . . . . responsibility of the successful bidder only.
If KCR gives the assurance, they have said, they The link for e-bidding portal is www.mstcecommerce.com and is also available on the website of 16. The successful purchaser/bidder shall be solely responsible for any cost / expenses / fees / charges etc. payable to the society/any other authority towards the transfer

Ministry of Power (www.powermin.nic.in) and PFC Consulting Limited (www.pfcindia.com). Bidders
are requested to familiarize the above said revised guideline carefully before submitting the offer.
The Bidder shall be required to submit EMD by the date mentioned above, in the Office of CE (PMC),
UPPCL, Lucknow, for the maximum capacity offered @ Rs. 30,000 per MW per month on RTC (30
days, 24 hrs.) basis and same shall be reduced on pro-rata basis in case bids are invited on hourly 18.
basis of offered capacity in the form of Bank Guarantee/e-bank guarantee issued by any
Nationalized/Scheduled Bank.

of the rights in its / his / her favour.
17. The Borrower/ Guarantors, who are liable for the said outstanding dues, shall treat this Sale Notice as a notice under Rule 6,7,8 & 9 of the Security Interest
(Enforcement) Rules, about the holding of the above-mentioned auction sale.
The intending bidders should make their own independent enquiries regarding encumbrances, title of secured asset put on auction and claims/rights/dues affecting
the secured assets, including statutory dues, etc prior to submitting their bid. The auction advertisement does not constitute and will not constitute any commitment
or any representation of Phoenix. The authorized officer of Phoenix shall not be responsible in any way for any third-party claims/rights/due.

will support the BRS.

Sitting BRS MLA Gampa Govardhan
accused the Congress of inciting the farmers,
saying: “There is no proposal and no one’s land
isbeing taken.”

The e-tender will be received and opened on the dates mentioned above. The offers received after 19. The particulars specified in the auction notice published in the newspaper have been stated to the best of the information of the undersigned; however, undersigned
) For the BRS, the thre,at by the farmers the date & time mentioned above shall not be considered. In case of holiday, the offer shall be shall not be responsible /liable for any error, misstatement or omission. _ .
invokes unpleasant memories.In the May 2019 received/opened on the next working day at the same time respectively. Theundersigned reservesthe 20. In the event, the auction scheduled hereinabove fails for any reason whatsoever, Phoenix has the right to sell the secured asset by any other methods under the

Lok Sabha elections, BRS leader and KCR’s provisions of Rule 6,7,8 & 9 of the Security Interest (Enforcement) Rules, 2002 and SARFAESI Act, 2002.

right toreject all oranybidwithout assigning any reason thereof.

daughter K Kavitha, seeking re-election from CHIEF ENGINEER (Pl?llcg; ruthorised Oﬁiscde/;
the Nizamabad seat, had faced the mightof | | o @ o 02023 UPPCL. Place: Mumbai/Asangaon Date : 28.10.2023 Phoenix ARC Private Limited(Trustee of Phoenix Trust FY 18-8)

turmeric farmers.
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